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Los es on account of e a~  111 Clearance of 

Projects 

521 l. SHR l SU RAJ BHAN: 

SHRl ATAL BIHARl VAJ-

PAY E  : 

Will the Mini ter of INDUSTRY be 

pleased to _ tate : 

(a) whether his  attention has been drawn 

to the reporlcd study of the Federation of 
Indian Chambers of ommerce and In-

dustry. that the delay of each day in the 
clearance, of Rs. 100 crores project mean· 
a los of R. . 2. 5 lakhs to the company 

concerned. re enue;,lo s or R.. J 6 lakh to 
the Government and productio n Io s of 
R  . 27 lakh to the country and that in 

Lhis ' ay the country ha lost about Rs. 

5.000 crorcs a year in the la. l JO year. : 

tb) how do Government' finding o n 
the e coun.l ompare :  and 

(c) ' hethcr clearance proce .  i being 

str amlined to avoid delay; if so, in " hat 
\ ay and if not, the rea on therefor ? 

TH MINISTER OF INDUSTRY AND 

STEEL AND MIN l:S <SHRl NARAYAN 
DA TJWARO : (a) to (c) A  statement 
to thi. effect r rm part o f  the addre r 
th Pre idem f the Federation of l ndian 
hambcrs or ommcrcc & lndu try to 

the 55th Annual Ses  io n held on 2 7 March, 

19 2. Government are not aware or the 

ba i on which these figures are computed. 
ll ha o far not been po sible for Govern-
ment toe. amine thi in any depth and come 
t any finding. In an event, Government 

ha c taken a number  o f tep to streamline 

the clearance procedure. Clearances under 
the MRTP Act have also been much quicker 
and greater in volume than in any other 

previous year. The aspect of delay ha 
now shifted from the stage of approval 

Jo post-approval implementation. 
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